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Order dated 3.9.20._2 

ri D.P.Dhalasamaflt enters appearance 

on .ehalf of the applicant y film! Vakalathnama 

with the consent from the previous Mvocate, Mr.I.C. 

D.sh. Shri Dhalasamant has also filed a Memo dated 

3,9.2002 stating that the applicent does not intend 

to proceed with this case and in the circTnstaflCeS 

he may e permitted to withdraw this O.A. Accordirl!iY 

this O.A. is dismissed as withdrawn. NO Costs. 

Shri S.!.Jena, Addl.Standin! Counsel is 

present and heard. 
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